
Advisory No. 12/SYS/WZU/2026

Subject:  Processing  of  Special  Economic  Zone  (SEZ)  export  consignments  through  the 
courier mode – Amendment to Advisory No. 04/SYS/WZU/2026 dated 29.04.2026 – reg.

In the Advisory No. 04/SYS/WZU/2026 dated 29.04.2026, the table in ‘para 3.4 Airlines’ is  
substituted as below: 

Task Owner System 
Involved

Action to be taken

Filing of Export 
General Manifest 
(EGM) 

Airlines ICEGATE Airlines to note during EGM 
filing in ICEGATE, to select 
shipment type as “T”

Abhijit L. Thorat

     Joint Director

To,

1. The Pr. Director General, Directorate General of Systems & Data Management.

2. All Principal Commissioner/ Commissioner of Customs at all ICTs by email

(viz. Ahmedabad, Bengaluru, Cochin, Chennai, Delhi, Hyderabad, Kolkata, Mumbai).

3. The Joint Secretary , Department of Commerce, Ministry of  Commerce & Industry, 

Government of India with a request to share this with all Development Commissioners of 

Special Economic Zones.

4. The Commissioner, GST Policy Wing. 

5. The Additional Director General, Directorate General of Export Promotion.
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6. EICI with a request to kindly inform all the Couriers.

7. The Custodians at all ICTs by email  (viz. Ahmedabad, Bengaluru, Cochin, Chennai, Delhi, 
Hyderabad, Kolkata, Mumbai) 

8. ECCS website.
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